
345 Subversion of 
democratic norms

■ by former P.M. (Res.)
gineered by the then Prime Miais- 
ter, Shrimati Indira Gandhi and her 
gang during the dark days of 
tyranny and terror that followed 
the Proclamation c f emergency on 
June 25. 1975, pays its heartfelt 
homage to the innumerable victims 
and martyrs in the crusade for 
liberty and freedom which the Pro­
clamation sparked throughout the 
country, places on record, humbly 
yet joyfully, its profound appre­
ciation of the historic role 
played by our fearless people 
through the ballot-box, in ousting 
a vile authoritarian regime, and 
solemnly pleadges its earnest en­
deavour for the speedy accomplish­
ment, in close cooperation with the 
people and by peaceful, legitimate 
methods, of a socio-economic revo­
lution, illumined by democratic 
Standards, vivified by "ocialist 
ideals, and firmly founded on moral 
and spiritual values, for which Lok- 
manaya Tilak, Mahatma Gandhi 
and Netaji Subhash Chandra Bose 
suffered and sacrified, lived and 
died, and for which Lok Nayak 
Jayaprakash Naryan, three years 
ago, called the nation to battle.” 

(Interruptions)

Those who are in favour will please 
say ‘Aye’.

SEVERAL HON. MEMBERS: 'Aye'. 
(Interruptions).

MR. SPEAKER: Those who are
against will please say ‘No’ (Interrup­
tions) .

ASADHA 31, 1899 (SAKA) Participation of 346 
youngmen in nation- 

building (Res.)

SOME HON. MEMBERS;. No . . . .  
(Interruptions).

MR. SPEAKER: The Ayes’ have it; 
the ‘Ayes’ have it; the Ayes’ have it.

The Motion was adopted.

(Interruptions)

[At this nage, some hon. members 
left the House]

(Interruptions)

18 hrs.
RESOLUTION RE: PARTICIPATION 

OF YOUNG MEN IN NATION 
BUILDING

SHRI P. K. DEO (Kalahandi): 
beg to move:

I

“This House recommends to Grov- 
ernment that all young men before 
graduation or being eligible for em­
ployment should serve in the Terri­
torial Army as Jawans’ or work in 
any Government farm or factory or 
irrigation project, to have a sen9e 
of participation in building the 
nation and requests Gcvernment to 
take appropriate steps in this 
regard” .
MR. SPEAKER: The hon. Member 

may continue on the next day.

18.02 hrs.

The Lok Sabha then adjourned till 
Eleven of the Clock on Monday, July 

25, 1977/Sravana 3, 1899 (Saka).
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